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CENTRAL ADMINISTRATIVE TRIBUNAL, JASALPUR BENCH, JABALPUR

Review Application No. 33 of 2304

{ in OA No. 445 of 2002)
Jabalpur, this the 10th day orf May, 2004,

Ashish 3hargava, Aged about 32 years,
S/o shri H.P. Bhargava,
R/o 3607, Katra, Adhartal, Jabalpur APBLICANT

JERSUS

1. Union of India
through its Secretary
Ministry of Defence,
Govt. of India,

New Delhi.

2. The Director General
Ordnance Factories Board,
10-Auckland Road,
Kolkata.

3. The General Manager

Ordnance Factory Khamariya
Jabalpur. RES=JNDENTS

O RDE R(in circulaticn)

By m. P, Singh, Vice Chairman =~

This review application has been Piled to revieu the

nrder gagsed by the Trictunal on 7 .3.200% in 0A No. 4453,2022.
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Egh In the sresent RA, no clerical wrror or JLaring mistaxs
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nas been pointad sut by the applicsnt. It is the getbleo

lz2gal positisn that the review pruceadings are to te strictly

canfined to ambit and =conme 2P Order 47 Rule 1 of CPRZ.
In exerciss of the jurisdiction under Order 47 Sule 1 2827 it

l1s nct permissible fPor am <rronescs decision to be reheard
3nd corrected. A review petition, it must De rememoersd has
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g limited curpose and canrnat be alloued Yo De an anoeal in

Parsion Devi Ys. Sumitri Devi and othersg, J
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4, Inview af the Peregoing, we do not Pinc any merit in thig
A, which is accordingly rejected at the circulation stage

Lazim e e (M.3. Singh,
icial Member Vice Chairman





